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SHRI JYOTIRMOY BOSU: I am 
saying 1 have never seen it-th~ 
wholesale questions have been sbitted 
(lfltermptiona) , 

MR. SPEAKER: That does not meEttl 
that you have not seen it. I am pre, 
siding, I :lm doing it with my clue 
conscience, 

SHRI JYOTIRMOY BOSU: You arc 
:'dting a new precedent. 

MR, sPEAKER: Shri Chandrade<J 
! . i asad Verma. 

SHRI JYOTIRMOY BOSU: It is a 
new precedent. You kindly ask your 
Secretariat +.() produce one example. 

MR. SPEAKER: Yes .. 1 have; I think 
~O. Shri Chandradeo Prasad Verma. 

"229. SHRI CHANDRADEO PRA-
SAD VERMA: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) whether it is 8 fact that Gov-
ernment have asked the State Govern· 
ments to 1&W:\Ch a sPecial drive aaainat 
the unlicensed arms and their illegal 
manufacturer: and 

(b) if SO, the details thereo1 and the 
reaction of the State GOVUDJDeDts 
with regard thereto. 

THE MINISTER OF STATE IN 
T.R& YIfflS'fRY OF HOME AFFAIRS 
(SBRI YOGENDRA MAKWANA): (a) 
and (b). The state Governments were "eel in september-October. 1980 to 
laundl a special drive to unearth un-
liceosed anna. A stamm.em ~ the 
importaD.t auaestiona CQIlveyect to the 
State Governments in this reprd is 
laid on the Table of the House. The 
NP)1es received 80 far indicate that 
.. StatI!- Qcwemmeata haVe reacted 
positively to these suOestions. 

stale ... ,eat 

IIDpertaJai IUlJestioDs eOIlveyecl &e 
State GoYemwents reprc1.iac 1IJU!aI'th-

in, Of i111clt aJ'IIIS aDd amm-w. 
( i) A small cell may be created in 

the Police Headquarters eXClusively 
for tackling the problem of unlicensed 
manulacture, sale and possession of 
m'ms, ammunition and explosives; 

(ii) All Sub-Divisional Police Offi-
cers and all officers incharge of PoIioe 
Stations may be directed to make 
special efforts to unearth unlicensed 
manufacture and sale of fire arms and 
ammunition; , 

(iii) Suitable rewards may be given 
to police officers for commendable 
work done by them in this behalf. 
Suitable cash rewards may also be 
given to indtviduals giving informatiOn 
leading to the recovery of unlicensed 
4l1'11lS and exPlosives~ the identity of 
such persons being kept secret; and 

(iv) The queltion of giving amnesty 
to those who voluntari..Jy surrender 
unlicensed weapons within a reason-
a hIe period of time to be fixed by the 
State Governments may be considered. 
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lOt. SPEAKER: Before the Hon. 
Member puts the next supplementary 
1 may inform the august HoUle that 
yesterday. in the Bu.sil\ess AdvisorY 
O:wnmitteet we were of the consensus 
that no Question .should be given 
mOre than 8 minutes. So, please con-
fine yourselves particularly to this 
time-limit, so that we can haVe more 
of Questions. 

Now r Mr. Arif Mohammad Kban. 
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Andhra Pradesh, Arms seized: 43. 

Haryan&.: Guns-12. 

Pistols-176. 

Revolver-I. 

Knives-l'l. 

Barchas-l? . 

Sw0rds-3. 

Durin. Oetober 1980, 288 caleB were 
registered Or action takes1 u.ndeI' file 
Arms Act. 
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Himachal Prad_: Total number of 
arms aeized: II. Durinc 1110, 218 
ca ... were taken UP. 

Punjab: Pistoll/Revolver (Deai) 140; 
PiIItolI/Revolver (Foreiln made) 
78 ••.• 

MR. SPEAKER: This.iS a routine 
thing .... 

SHRI YOGENDRA MAKWANA: 
Cartrldges-276. Then, regarding Trl· 
Pure Arms 254. Upto 10-10-80.. Then 
re,arding 'U'.P. arms seized; 1,812. We 
have Bombs 9, Grenades 14, Cartridges 
4757. Sir, rtgarding Delhi,. PistoV 
Revolver-60, knives dalcers--766. 
Cartridaea 197 ..• 

MR. SPEAKER: It is all right. Mr. 
Makwana, you need not read the 
whole of it. 

MR. SPEAKEH: Yes, Mr. Bosu? 

SHRI JYOTllUdOY BOSU: Sir, the 
mis<;hief is done mainly through two 
items. One is explosives. for which 
you require potassium chloride and 
certain bari'Jm chemicals-l could not 
tell you because 1 do not know science 
much-and the other is steel, fO~ the 
manufacture of fire arms both smgle 
shaft and multiple shatto Will the hon. 
M.inister please tell Us whether they 
are tryin& to catch the root cause'? 
Potassium chloride cannot be produc-
ed in the roadside factories. How are 
these people g(:tting explosives, potas-
sium chloride aDd things like that? 
One truck-load of potassium chloride 
was caught red-handed in Calcutta. 1 
would' like to know from the hono 
Minister whether any special effort is 
being made to draw up an exhaustive 
list of sources of raw materials and 
the manufacturing units whiCh have 
the equipment for production of fire 
arms and fire guns? 

SHR! YOOENDRA. MAKWANA: I 
said that all eftorts are being made 
to seize illep1 arms and the sources 
frotn which they ~ includinI the 
raw materials. 
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-231'. SHRI CHANDRABBAN 

ATP..ARE PATIL: 

SHRI BALASA.HEB VIKHE 
PATIL: 

Will the Minister of HOME AF-
FAIRS be pleaBed to lay a statement 
showing; 

(a) the number of police officials 
and constables i.njured or who lost 
their lives during the communa" riots 
from August.. 1980 onwards in some 
parts of the country; 

( b) the step£ Government ha '.'c 
taken to protect their lives; and 

(e) the steps Government propose t.) 
take to crea~ confidence in their minds 
tlnd boost Ul) their morale'? 

THE MINISTER OF STATE IN 
TIlE MINISTRY OF HOME AFFAIRS 
(SHRI YOGEr..1JlRA MAKWANA): (oil 
A statement giving information re-
ceived SO far from the State Govern-
ments, Union Territories is laid on the 
Table of the House. Information in 
respect of the remaining States/UTs is 
being collectM and will be laid 0:1 
the Table of the House. 

(b) According to the normal prac· 
tice policemen are deploYed in suffi-
cient num.bers and are provided with 
necessary pNtective equipment while 
dealing with riots. 

(c) Working conditions and wei-
fare measuret:, which have a direct 
bearing on the efficiency and morale 
of \he ~ fGnBJ,. are beiDg eon-
staDtl7 reviewed. 




